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reporting, I shall not shirk reporting it,
I shall not shirk saying that. If it has
acted wrongly, I shall certainly say
that it has acted wrongly and then
we shall take steps to see that it is put
right. But in a measure like this which
has gone on from 1963 till now, to say
that it is a measure which is not re-
quired or that I have brought it only
because 1 do not hear anybody or that
1 think that I alone know the last
thing in this matter, is an argument
which, at any rate, does not proceed
from any analytical intellect. That is
all that I would say. If they will proceed
otherwise, they will see the benefit of it.
I am quite sure as time goes on, these
very hon. friends will ask me to tighten
it and not make it more lenient.

MR. DEPUTY-SPEAKER : [shall
now put the question to the vote of the
House. The question is....

SHRI KANWAR LAL GUPTA :
We want to stage a walk-out. This
is a black Bill and an anti-people Bill
and we do not want to participate in the
voting.

SHRI S. KANDAPPAN : I am also
joining in the walk-out.

Shri Kanwar Lal Gupta, Shri S.
Kandappan and some other members
then left the House.

MR. DEPUTY-SPEAKER :
question is :

“That the Bill, as amended, be
passed”.

The motion was adopted.

The

15.57 hrs.
BIHAR BUDGET, 1968-69

GENERAL DISCUSSION AND *DEMANDS
FOR GRANTS

MR. DEPUTY-SPEAKER : Th
House will now proceed with Genera
Discussion of the Bihar Budget and
discussion and voting on the Demands

for Grants in respect of the Bihar
Budget for 1968-69, for which 3 hours
have been allotted.

DEMAND No. 1, TAXES

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding
Rs. 53,64,300 be granted to the
President out of the Consolidated
Fund of the State of Bihar to complete
the sum necessary to defray the
charges which will come in course of
payment during the year ending the
31st day of Matich, 1969, in respect of

1Y)

‘Taxes’.
DEMAND NO. 2, LAND REVENUE

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding
Rs. 3,79,82,278 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969,

OED)

in respect of ‘Land Revenue'.
DeMAND No. 3, StaTe Excisg DuTiEs

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding
Rs. 49,96,500 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969,

DY)

in respect of * State Excise Duties’.
DeEMAND No. 4, TAXES ON VEHICLES

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding
Rs. 6,60,975 be granted to the
President out of the Consolidated
Fund of the State of Bihar to complete
the sum necessary to defray the char-
ges which will come in course of

*Moved with the recommendation of the President.
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MR. DEPUTY-SPEAKER

payment during the year ending the
31st day of March, 1969, in respect
of ‘Taxes on vehicles’.”

DEMAND No. 5, STAMPS

MR.DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 10,04,925 be granted to the
President out of the Consolidated
Fund of the State of Bihar to complete
the sum necessary to defray the
charges which will come in course
of payment during the year ending
the 3lst day of March, 1969, in
respect of ¢ Stamps’.”

DEMAND No. 6, REGISTRATION FEES

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding
Rs. 25,79,888 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in course
of payment during the year ending
the 31st day of March, 1969, in
respect of ‘Registration fees'.”

DEMAND No. 9, STATE LEGISLATURE

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 43,23,075 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in course
of payment during the year ending

- the 3l1st day of March, 1969, in
respect of ‘State Legislature’.”

DeMAND No. 10, GENERAL ADMINIS-
TRATION

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding
Rs. 3,93,63,075 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the swn necessary to defray
the charges which will come in course
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of payment during the year
ending the 31st day of March, 1969,
in respect of ‘General Adminis-
tration’.”

DEMAN‘D No. 11, ADMINISTRATION OF

JusTICE

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding Rs.
Rs. 1,24,30,706 be granted to the
President out of the Consolidated
Fund of the State of Bihar 0 complete
the sum necessary to defray the
charges which will come in course of
payment during the year ending the
31st day of March, 1969, in respect
of ‘Administration of Justlce’ »

DeMAND No. 12, JaiLs

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding
Rs. 1,47,48,030 be granted to the
President out of the Consolidated
Fund of the State of Bihar 1o complete
the sum necessary to defray the char-
ges which will come in course of
payment during the year ending the
31st day of March, 1969, in respect
of ¢ Jails’.”

DemanD No. 13, PoLICE

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding
Rs. 10,12,62,036 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in course
of payment during the year ending
the 31st day of March, 1969, in res-
pect of ‘Police’.”

DEMAND No. 14, MISCELLANEOUS DE-
PARTMENTS

MR. DEPUTY- SPEAKER Motion
moved :

“That a sum not exceeding
Rs. 1,02,825 be granted to the Pre-
sident out of the Consolidated Fund
of the State of Bihar to complete
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the sum necessary to defray the
charges which will come in course of
payment during the year ending the
31st day of March, 1969, in respect of
‘Miscellaneous Departments’ »
DemaND No. 15, SCIENTIFIC
DEPARTMENTS

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum -not exceeding
Rs. 35,96,950 be granted to the
President out of the Consolidated
Fund of the State of Bihar to complete
the sum necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1969, in
respect of ‘Scientific Depaltments‘ ”

DeMAND No. 16, EDUCATION

MR. DETUTY-SPEAKER: Motion
moved :

“That a sum not  exceeding
Rs. 21,48,98.875 be granted to the
Pres:dent out of the Consolidated
Fund of the State cf Bihar to com-
plete the sum necessary to defray
the charges which will come in
course of payment duing the year
ending the 31st day of March, 1969,
in respect of ‘Education . ”’

DEeEMAND No. 17, MEDICAL

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 7,55,87,970 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which wi'l come in course
of payment during the year ending
the 31st day of March, 1969, in res-
pect of ‘Medical . ”’

DeMAND No. 18, PuBLIC
HEALTH

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 5,34,18,211 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
Dplete the sum necessary tq defray the
charges which will come in course
of payment duiing the year ending
the 3Ist day of March, 1969, in
respect of ‘Public Health ’.”

~ DEMAND No. 19, AGRICULTURE
MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding
Rs. 13,45,60,678 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray the
charges which will come in course of
payment during the year ending the
31st day of March, 1969, jn res cct

R}

of ‘Agriculture’.
DEMAND No. 20, ANIMAL HUS:3ANDRY

MR. DEPUTY-SPEAKER : Mouon
moved :

“That a sum not exceeding
Rs. 2,48,71,484 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
courses of payment during the year
ending the 31st day of March, 1969,
in respect of ‘Animal Husba.ndry’ #

DeEMAND No. 21, CO-OPERATION

MR. DEPUTY-SPEAKER : Motion
moved :
“That a sum not exceeding
Rs. 1, 42, 99,369 be granted
to the President out of the Consolida-
ted Fund of the State of Bihar to
complete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969,
in respect of ‘Co-operation’ .”

DEMAND No. 22, INDUSTRIES

MR. DEPUTY-SPEAKER : Motion
moved :
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“That a sum not exceeding
Rs. 1,85,57,600 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the. sum necessary to defray
the charges which will come in course
of payment during the year ending
the 31st day of March, 1969, in

v 99

respect of ‘Industries’.

DeMAND No. 23, CoMMUNITY DEVE-

LOPMENT PROJECTS, NATIONAL Ex-

TENSION SERVICE AND LOCAL DEVELOP-
MENT WORKS

MR. DEPUTY-SPEAKER: Motion
moved :

“That a sum not  exceeding
Rs. 6,24,04,417 be granted to the
President out of the Consolidated
Fund of the State of Bihar fo complete
the suMm necessary 1o defray the
charges which will come in course
of payment during the year ending
the 3lst day of March, 1969, in
respect of ‘Community Development
Projects, National Extension Service

’

and Local Development Works’.

DEMAND No. 24, LABOUR AND
EMPLOYMENT

MR. DEPUTY-SPEAKER: Motion
moved :

“That 4 sum not éxceeding
Rs. 1,49,93,400 be giranted to the
Piesident out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in course
of payment during the year ending
the 31st day of March, 1969, in
respect of ‘Labour and employ-
ment’.”’

DeEMAND No 25, MISCELLANEOUS SOCIAL

AND DEVELOPMENTAL ORGANISATIONS

(WELFARE OF SCHEDULED CASTES AND

SCHEDULED TRIBES AND BACKWARD
CLASSES)

MR. DEPUTY-SPEAKER : Motion
moved :«

“That a sum not exceeding
Rs. 2,70,48,450 be granted to the
President out of the Consolidated

Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will com: in
course of payment during the year
ending the 31st day of March, 1969,
in respect of- ‘Miscellaneous Social
and Developmental | Organisations
(Welfare of Scheduled Castes and
Scheduled Tribes and Backward
Classes)’.”

DemaND No. 26, MISCELLANEOUS
SoCIAL AND DEVELOPMENTAL ORGA-
NISATIONS (STATISTICS)

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 37,05,975 be granted to the
President out of the Consolidated
Fund of the State of Bihar fo com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969.
in respect of ‘Miscellaneous Social
and Developmental Organisations
(Statistics)’.”

DeEMAND No. 27, MISCELLANEOUS
SocCIAL AND DEVELOPMENTAL ORGA-
NISATIONS (MISCELLANEOUS SCHEMES)

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 7,68,300 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969,
in respect of ‘Miscellaneous Social
and Developmental Organisations
(Miscellaneous Schemes)’ .” .

DeEMAND No. 28, IRRIGATION INCLUD-
ING MULTIPURPOSE RIVER SCHEMES

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 30,64,89,775 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
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plete the sum necessary to defray
the charges which will come in course
of payment during the year ending
the 31Ist day of March. 1969, in
respect of ‘Irrigation including Mul-

DD

tipurpose River Schemes’.
DEMAND No. 29, ELECTRICITY SCHEMES

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 8,33,400 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969,

s 9

in respect of ‘Electricity Schemes’.

DeEMAND No. 30, PuBLiC WORKS

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 6,62,27,325 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to_defray
the charges which will come in' course
of payment during the year ending
the 31st day of March, 1969. in
respect of ‘Public Works’.”

DeMAND No. 31, PusLiC WORKS—
ESTABLISHMENT

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 1,58,05,050 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969,
in respect of ‘Public Works—Esta-
blishment.’

DEMAND No. 32, FAMINE RELIEF
MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 57,41,250 be granted to the
President out of the Consolidated

Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
coutse of payment during the year
ending the 31st day of March, 1969,
in respect of ‘Famine Relief’.”

DemaND No. 33, PENSIONS

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 78,92,925 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March,

» %

1969, in respect of ‘Pensions’.

DEMAND NoO. 34, STATIONERY AND
PRINTING

MR.DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 72,35,250 be granted to the
President out of the Consolidated
Fund of the State of Bihar fo com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 3Ist day of March, 1969,
in respect of ‘Stationery and

Rt

Printing’ .
DEMAND No. 35, FOREST

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 1,74,82,675 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969,

DR

in respect of ¢ Forest ’.

DemMAND No. 36, MISCELLANEOUS
(GRAM PANCHAYAT)

MR. DEPUTY-SPEAKER : Motion
moved :

“That .a sum not exceeding
Rs. 1,27,30,781 be granted to the
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President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in course
of payment during the year ending
the 31st day of March, 1969, in
respect of ‘Miscellaneous (Gram
Panchayat)’.”

DeMAND No. 37, MISCELLANEOUS

MR. DEPUTY SPEAKER * Motion
moved :

“That a sum not exceeding
Rs. 1,00,77,549 be granted to the
President out of the Consolidated
Fund of the State of Bihar t0 com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969.
in respect of ‘Miscellaneous’.”

DeMAND No. 38, MISCELLANEOUS
(PuBLIC RELATIONS DEPARTMENT)

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 29.52,426 be granted to the
President out of the Consolidated
Fund of the State of Bihar ro com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969,
in respect of “‘Miscellaneous (Public
Relations Department)’.” *

DeMAND No. 39, MISCELLANEOUS
(EXPENDITURE ON DISPLACED PERSONS)

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 27,37,997 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
Pplete the sum necessary 1o defray
the .charges which will come in
course of payment during the year
ending the 31st day of March, 1969,
in respect of ‘Miscellaneous (Expen-
diture on displaced persons)’.”

DeEMAND NoO. 40, EXPENDITURE CON-
NECTED WITH THE . NATIONAL EMER-
GENCY 1962

MR. DEPUTY-SPEAKER : Motion
moved : y

“That a sum not exceeding
Rs. 5,66,550 be granted to the
President out of the Consolidated
Fund of the State of Biliar t0 com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March,
1969, in respect of ‘Expenditure
connected with the National Emer-
gency 1962 °.”

COMPENSATION TO
OF

DemaND No. 41,
LANDLORDS ON THE ABOLITION
ZAMINDARI

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 1,68,45,000 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in course
of payment during the year ending the
31st day of March, 1969, in respect
of ‘Compensation to Landlords on
the abolition of Zamindari’.”

DeMAND No. 42, CAPITAL OUTLAY ON
INDUSTRIAL AND EcoNomic DEVELOP-
MENT

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 77,41,900 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
course of payment during the
year ending the 31st day of March,
1969, in respect of ‘Capital Outlay
on Industrial and Economic Deve-
lopment’.”
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DemaND No. 43, CapiTAL OUTLAY ON
OTHER WORKS

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 65,12,250 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969,
in respect of ‘Capital Outlay on
Other Works'.”

DeEMAND No. 44, CaAPITAL OUTLAY
ON RoAD AND WATER TRANSPORT
SCHEMES

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding

Rs. 42,50,000 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum’ necessary to defray
the charges which will come in course
of payment during the year ending
the 31st day of March, 1969, in res-

* pect of ‘Capital Outlay on Road
and Water Transport Schemes’.”

DEMAND No. 45, CAPITAL OUTLAY
ON SCHEMES OF GOVERNMENT TRADING

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not  exceeding
Rs. 73,09,07,475 be granted to the
President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in
course of payment during the year
ending the 31st day of March, 1969,
in respect of ‘Capital Outlay on
Schemes of Government Trading’.”

DEMAND No. 46, LOANS AND AD-
VANCES BY STATE GOVERNMENT

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding
Rs. 15,82,07,450 be granted to the

9—3 LSD/68

President out of the Consolidated
Fund of the State of Bihar to com-
plete the sum necessary to defray
the charges which will come in course
of payment during the year endmg
the 31st day of March, 1969,
respect of ‘Loans and Advances by
State Government’.”

The Demands for Grants are before
the House.

There is a large number of cut
motions tabled. Hon. Members pre-
sent in the House and desirous of
moving their cut motions may send
slips to the Table within 15 minutes
indicating the serial numbers of the
cut motions they would like to move.

15-58 HRs.

[SERI R. D. BHANDARE in the Chair]
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Wt oTeT | M@T §, 16 AT
T F qora A Hq9AT ;Y fAwTT T

MR. CHAIRMAN: You are repea-
ting the samepoint.

SHRI1 BAL RAJ MADHOK: That
is an important point. . I want to put
that point in to their mind. If they so
wish they can improve Bihar. My whole
grouse is that these people, who could
have done something for Bihar, have
done nothing for Bihar. They have
been the worst enemies of Bihar.
Bihar is the richest State and they have
done nothing for it.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K. C. PANT) : Ifhe had not
referred to Punjab, the point would
have been clear. Because there was a
Congress Government in Punjab also,
this may createfriction.

SHRI BAL RAJ MADHOK: May

ﬂ*ﬂ/ﬁ
9
3
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MR. CHAIRMAN : The hon.
member must conclude now.
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MR. CHAIRMAN : Order, order.
Please sit down now. 1t reflects on the
Party which ' you represent. You
have to conclude within the time
allotted to your party. You have
taken 12 minutes, when you were
given 6 minutes only.

Hon. Members may now move the
cut motions to the demands for grants
in respect of Bihar Budget for 1968-69,
subject to their being otherwise ad-
missible.

SHRI RAMAVATAR
(Patna) : I beg to move:

SHASTRI

“That the demand under the
head Taxes be reduced to Re. 1.”

[Failure 10 grant tax relief 1o
poorer sections of the people (1))

“That the demand under the head
Taxes be reduced to Re. 1.”

[Failure to levy increased raies of
tax on landlords (2) ]

“That the demand under the head
Taxes be reduced to Re. 1.”

[Failure to scrap anti-social tax-
structure (3) ]

“That the demand under the head
Taxes be reduced to Re. 1.”

[Failure to amend the policy
of putting less burden on the

rich (4) ]
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“That the demand under the

head Taxes be reduced to Re. 1.”

\

[Failure to realise 1ax-arrears
Jfrom moneyed people (5)]

“That the demand under the
head Taxes be reduced to Re. 1.”

[Need to stop exploitation of
poor in realisation of taxes (6)]

“That the demand under the
head Land Revenue be reduced
to Re. 1.

[Failure to introduce law consoli-
dation of land holdings with amend-
ments proposed by S.V.D. Govern-
ment of Bihar (7))

“That the demand under the
head Land Revenue be reduced to
Re. 1.7

[Failure to implement the policy
announced by last S.V.D. Govern-
ment of the State regarding aboli-
tion of land revenue on unremunera-
tive land holdings by 2nd October,
1968, distribution of one lakh acres
of fallow land and giving proprietary
rights to tillers (8)]

“That the demand under the
head Land Revenue be reduced
to Re. 1.”

[Failure to enforce existing land
legislation in favour of farmers (9))

“That the demand under the
head Land Revenue be reduced
toRe. 1.7

[Failure to scrap land revenue and

to enforce slab-system of tax (10)]

“That the demand under the
head Land Revenue be reduced by
Rs. 100.”

[Failure to ensure wages for agri-

cultural  labour according to
Minimum Wages Act. (11))

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure to eradicate practices like
forced labour from agricultural
labour (12)}

11—3 LSD/68

“That the demand under the
head Land Revenue be red
by Rs. 100.” uoed

the[Ne'eZ IZ end the policy of settling
rich by ousting the r
land (17 g the poor from

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failur2 to check corruption rampa-
n; ;n)J redlisation of State Salz:?ax

“That the demand under Ythe
head Land Revenue be reduced
by Rs. 100.”

[Need to make full payment of
compensation while acquiring land

)

“That the demand under the
head Land Revenue be reduced by
Rs. 100.”

[Need to allot alternative land and
render other assistance to people affe-
cted by soil erosion by the Ganga in
Villages under police stations of Mon-
er and Danapur in Patna district (16)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Need to check maladministration
in the realisation of land revenue
and loans (17)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Need to arrange loan to agricul-
tural labour when they need it
(18)}

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Faiture to realise loans from big
loanees (19)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Need to take action against Offi-
cials resorting to oppression in real-
ising land revenue (20)]
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[Shri Ramavatar Shastri]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure to make the land consoli-
dation policy successful {21}]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure to implement the land
consolidation schemes. (22)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure to check misuse of money
in the name of Bhoodan (23)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Need to exempt from land revenue
the land having sandy soil (24))

“That the demand wunder the
head Land Revenue be reduced
by Rs. 100.”

[Failure to rehabilitate people
affected by soil erosions by Ganga
river (25))

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure to end maladministra-
tion and corruption in the acquisi-
tion of land. (26)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Need to check grant of com-
pensation to big landlords (27)]

*“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure to pay compensation to
all landlords (28)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

- {Failure to end the landlordism
of Tatas (29)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Need to set up board of arbitra-
tion to save farmers from debt

L (30

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Need to suitably modify legisla-
tion dealing with money lending

E2))

“That the demand under the head
Lg(]):d Revenue be reduced by Rs.
100.”

[Failure to exempt unremunerative
holdings  from payment of land
revenue (32)]

“That the demdnd under the
head Land Revenue be reduced by
Rs. 100.”

[Failure to distribute Benami
landacquired by consolidation of
holdings to poor farmers and agri-
cultural labour {33))

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure to allot Government
fallow land to the landless and poor
farmers (34)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure to get proprietary right
for agricultural labour {35))

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure to return the land illegal-
ly possessed by money lenders to
" Adivasi farmers (36))

“That the demand under the
head Land Revenue be reduced
by Re. 100.”

(Need to introduce slab system
of land revenue in place of lhe
present system (37))
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“That the demand under the
head Land rcvenue be reduced by
Rs. 100,

[Failure 1o abolish residuary
middleman’s (Zamindari) rights
(38)] -

“That the demand under the
head State Excise Duties be reduced
by Rs. 100™.

[Need to increase States recei-
pts through State excise duties
(39)]

“That the demand under the
head Taxes on Vehicles be reduced
by Rs. 100”.

[Need to
Sales-tax (40))
“That the demand under the

head Taxes on Vehicles be reduced
by Rs. 100.” .

[Failure to realise crores of
rupees towards Sales-tax (41)]
“That the demand wunder the

head Taxzs on Vehicles be reduced
by Rs. 100™.

[Need to pay adequate share
from Entertainment tax to Patna
Corporation -and other Munici-
palities (42)]

“That the demand wunder the
head Taxes on Vehicles be reduced
by Rs. 100".

[Need to reduce the 1ax burden
levied by Patna Municipal Corpo-
ration (43)]

“That - the demand under the
head Taxes on Vehicles be reduced
by Rs. 100". .

[Need to abolish toll-tax levied
on pilgrims to Patna, Both Gaya,

Rajgrih and Deoghar (44))

“That the demand under the
head Taxes on Vehicles be reduced
by Rs. 100™.

[Need to aholish the require-
ment of depositing rupees twelve
hundred for getting power connec-
tions by farmers for irrigation
purposes (45)]

“That the demand under the

head Taxes on Vehicles be reduced
by Rs. 100™.

scrap  multi-point

[Need to scrap the payment of
Rs. 6/- in the name of surcharge by
doubling Rs. 3/- chargeable per
horse power (46)]

“That the demand under the
head Taxes on Vehicles be reduced
by Rs. 100™.

[Failure 10 reduce eleciricity tax
47)]

“That the demand under the
head Parliament and State Legis-
latures be reduced by Rs. 100™.

[Need to check the retrenchment
of the employees of legislative
Council Secretariat (48)]

“That the demand under the
head Parliament and State Legis-
latures be reduced by Rs. 100”.

[Need to get the lists of voters
printed in press (49)]

“That the demand under the head
Parliament and State Legislatures
be reduced by Rs. 100".

[Need to get the voters list
puabli¥hed in Urdu also - according

to the requirements (50)]

“That the demand under the
head Parliament and State Legisla-
tures be reduced by Rs. 100”.

[Failure in checking the bogus
polling (51))

“That the demand under the
head Parliament and State Legis-
latures be reduced by Rs, 100".

[Need 10 paying adequate allo-
wance to the teachers and other
employees who prepare voters lists

(52)] .

“That the demand under the
head, General Administration He
reduced to Re. 1.”

{Failure 1o simplify the judicial

processes (53)]

“That the demand under the
head General Administration be
reduced to Re. 1.”

[Failure io reduce the expen-
diture on adminisiration of justice

9]
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[Shri Ramavatar Shastri]

“That the demand under the
head General Administration be
reduced to Re. 1.”

[Failure in formulating policy
for making available cheap justice
to the people (55))

“That the demand under the
head General Administration be
reduced to Re. 1.”

[Failure to check the delay in
disposal of cases in the couris
(56)] .

“That the demand wunder the
head General Administration be
reduced to Re. 1.”

[Failure 10 separate judiciary from
the Execuiive (57))

“That the demand under the
head General Administration be
reduced to Re. 1.”

[Failure in totally doing away
with the use of English in the
administration of the Siate (58)]

“That the demand upder the
head General Administration be
reduced to Re. 1.”

[Failure to change the policy of
victimisation of non-gazetted emp-
loyees. (59)].

“That the demand under the
head General Administration be
reduced to Re. 1.”

[Failure to check malpractices
in the appointment of officers and
employees (60)]

“That the demand under the
head General Administration be
reduced to Re. 1,”

[Failure to check malpractices
in the transfer of officers and
employees (61))

“That the demand under the
head General Administration be
reduced to Re. 1.”

[Failure in protecting the inte-
rests of linguistic minorities (62)]

“That the demand under the
head General Administration be
reduced. to Re. 1.”

[Failure in providing adequate
protection to the religious mino-
rities and in 1aking a:tion against
persons who arouse communal
Sfeelings (63)]

“That - the demand under the
head General Administration be
reduced to Re. 1.”

[Failure in checking the retren-
chment of non-gazetted employees
69)]

“That the demand wunder the
head General Administration be
reduced to Re. 1.”

[Failure in putting an end to
the policy of suppression of non-
gazetted employees (65)]

“That the demand under the
head General Administration be
reduced to Re. 1.”

[Failure in amending the rules
governing I.C.S., .A.S. and I.P.S.
Services in relation to the State
of Bihar (66)]

“That the demand under the
head General Administration be
reduced to Re. 1.”

[Failure in paying dearness
allowance to the non-gazetted
employees on Ceniral level (67)]

“That the demand wunder the
head General Administration be
reduced to Re. 1.”

[Failure in setting up Siate
Administration Reforms Commis-
sion to make recommendations for
efficient adminisiration (68)]

“That the demand under the
head General Administration be
reduced to Re. 1,

[Failure in setting up an all
pariy Advisory Committee at
various levels with a view to bring
people nearer the administration

©(69)] .
“That the demand unde: the

- head General Administration be

reduced to Re. 1.”

[Failure in ensuring a clean,
honest and efficient administration
(70)]
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SHRI K. M. MADHUKAR (Ke-
saria) : I beg to move.

“That the demand under the
head Land Revenue be reduced
to Re. 1.7

[Failure to reduce the salaries of
high officers und to increase that of
the employees of low income group
7n)

“That the deémand -under the
head Land Revenue be reduced
to Re. 1.”

[Failure to give larger share of
land revenue to the Gram Panchay-
ats (720

“That the demand under the
head Land Revenue be reduced
to Re. 1.”

[Failure 10 effect efficiency and
promptness in the installation of

border pillars (73)]

“That the demand under the
head Land Revenue be reduced
to Re. 1.7

[Failure 10 complete the consolida-

tion of holdings work in ihe entire
State (74)]

“That the demand under the
head Land Revenue be reduced
to Re. 1.”

[Failure to check the giving of
compensation to superior zamindars

(75)]

“That the demand under the
head Land Revenue be reduced
to Re. 1.”

[Failure to implement Zila Pari-
shad laws in the entire State (76)]

“That the demand under the
head Land Revenue be reduced
to Re. 1.”

[Failure 10 adopt the progressive
policy of agricultural income-tax
(77

3

“That the demand under the
head Land Revenue be reduced
to Re. 1.”

[Futility of Bhoodan Yojna (78)]

“That the demand under the
head State Excise Dutics be reduced
to Re. 1.

[Failure 10 check effectively the
smuggling of ganja and other intoxi-
cants (79)]

“That the demand under the
head State Excise Duties be reduced
to Re. 1.7

[Failure to implement effec-
tively the Bihar Chhoa Conirol
Act, 1947 (80)]

“That the demand under the
head Taxes on Vehicles be reduced
to Re. 1.7

[Failure to implement the rules
regarding recovery of vehicle tax
effectively (81)]

“That the demand under the
head Taxes on Vehicles be reduced
to Re. 1.7

[Failure to ensure that the
motor vehicle owners follow the
Mowor Vehicles Aci effectively
(82)]

“That the demand under the
head Taxes on Vehicles be reduced
to Re. 1.” ’

[Failure to observe strictness
in the recovery of Sales-iax (83)]

“That. the demand under the
head Taxes on Vehicles be reduced
to Re. 1.”

[Failure to formulate new rules
10 check the irregularities in the
recovery of Sales-tax (84)]

“That the demand under the
head General Administration be
reduced to Re. 1.”

[Failure to implement admini-
strative reforms (85)]

“That the demand under the
head Administration of Justice be
reduced to Re. 1.”

[Failure 10 make cheap and
speedy justice available to the poor
people (86)]
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[Shri K. M. Madhukar]

“That the demand under the
head Administration of Justice be
reduced to Re. 1.”

[Failure to bring abow radical
changes in making justice avail-

able to masses (87)]

SHRI RAMAVATAR SHASTRI :
beg to move:

“That the demand under the
head General Administration be
reduced by Rs. 100.”

[Failure to protec:. and to take
proper action for the progress,

and development of Urdu lan-
guage (93)]
“That the demand under the

head General Administration be
reduced by Rs. 100.”

[Failure to protect and develop
all languages being spoken in
Bihar (94))

“That the demand unde: the
head General Administration be
reduced by Rs. 100.”

[Failure to withdraw all cases,
filed against the students (95)]

“That the demand under the
head General Administration be
reduced by Rs. 100.”

[Failure to release persons arre-
sted in connection with the -agi-
tations launched by the public
and to withdraw cases filed against
them (96))

“That the demand under the
head General Administration be
reduced by Rs. 100.”

[Need to 1erminate the period
of detention of the iribal leaders
and to release them immediately
Sfrom jails (97)]

“That the demand wunder the
head General Administration be
reduced by Rs. 100.”

[Failure 10 withdraw cases filed
against the non-gazetted emplo-
yees (98)]

“That the demand under the
head General Administration be
reduced by Rs. 100™.

[Failure to set aside the dis-
missal and suspension on the non-
gazetied empioyees (99)]

“That thc demand under the
head General Administration be
reduced by Rs. 100.”

[Failure to set aside the de-
partmental proceedings against the
non-gazetted employees (100)]

“That the demand under the
head General Administration be
reduced by Rs. 100.”

[Failue to reinstate the striking
non-gazetted employees uncon-
ditionally (101))]

“That the damand under the
head Generai Administration be
reduced by Rs. 100.”

[Failure 10 accept 12-point de-
mands of the non-gazetied em-
ployees (102)]

“That the demand under the
head General Administration be
reduced by Rs. 100.”

[Failure to stop the retrench-
ment of the non-gazetted emplo-
yees (103)]

“That the demand under the
head General Administration be
reduced by Rs. 100.”

‘(Failure to pay in cash the
dearness allowance at the Central
rates to the non-gazeited emplo-
yees (104)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.” ’

[Failure to arrange adequate
number of boats to rescue flood-
victims (105)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure to provide adequate
assistance to flood affected people
(106)]
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“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure 1o protect villages in
Diara area of Police Station Maner
in District Patna from erosion by
Ganga river (107))]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

| Failure in rehabilitating erosion-
affected people of Maner Police
Station in Patna (108))

“That the demand- under the
head Land Revenue be reduced
by Rs. 100.”

[Need to provide alternative
land immediately to erosion-affec-
ted people of Maner Police Siation
(109)]

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Need to stop forthwnh the
realisation of land revenue and

loans in flood-affected areas (110))

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

[Failure to control floods (111))

“That the demand under the
head Land Revenue be reduced
by Rs. 100.”

(Failure to organise floods relief

work in an effective manner (112))

“That the demand wunder the
head Land Revenue be reduced
by Rs. 100.”

[Failure 10 implement flood con-

trol schemes (113))

“That the demand under the
head Police be reduced by Rs. 100.”

[Failure to 1ake action against
communal organisations (114))]

“That the demand under the
head Police be reduced by Rs. 100.”

[Failure 10 check the activities
of R.S.S. amongst Government
employees (115))

“That the demand under the

. head Police be reduced by Rs. 100.”

[Failure to check .he activities of
Anand Marg (116)]

“That the demand -under the
head Police be reduced by Rs. 100.”

[Failure 10 ~heck the smuggling
at Indo-Nepal, Bihar-Bengal, Bi-
har-Orissa and Bihar-Uttar Pradesh
borders (117)]

“That the demand under the
head Police be reduced by Rs. 100.”

[Failure to restrict the activities
of the foreigners (118))]

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure to implement the re-
commendations of Kothari Com-
mission with a view to reorga-
nising the educational system in
the interest of National integra-
tion and economic and social
development (119)] s

“That the demand under the
head Education be reduced by
Rs. 100.”

[Failure to make education free
upto entrance siage (120)]

“That the demand under the
head Education be reduced by Rs.
100." -

[Failure 10 remove the anomalies
in the pay-scales of the teachers
of the affiliated and University
colleges (121)]

“That the demand under the
head Jails be reduced by Rs. 100.”

|Failure in making adequate
arrangements for games and sports
Jor the prisoners (122)]

“That the dgmand undér the
head Jails be reduced by Rs. 100.”

|Failure in making available
proper medical facllmes to the
suffering prisoners in the Jail hos-
pitals (123)]
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[Shri Ramavatar Shastri]

“That the demand under the

“That the demand under the  head Jails be reduced by Rs. 100.”

head Jails be reduced by Rs. 100.”

[Failure 10 provide better pay
and other amenities to jail wardens
(124)]

“That the demand under the
head Jails be reduced by Rs. 100.”

[Failure to declare the post
of jailors as Gazetted (125)]

“That the demand under the
head Jails be reduced by Rs. 100.”

[Need 10 revise the pay-scale
of jailors as Rs. 290-650 (126)]

“That the demand under the
head Jails be reduced by Rs. 100.”

[Need to revise 1he pay-scale
of assistant jailors as Rs. 230-450
(127)]

“That the demand under the
head Jails be reduced by Rs. 100.”

[Failure to reform prisoners
so as to make them fit 10 lead
normal social life (128)]

“That the demand under the
head Jails be reduced by Rs. 100.”

[Need 1o pay clothing allo-
wance of Rs. 300 1o jailors and
of Rs. 200 to assistant jailors
in one instalmen: after every three
years' time (129)]

“That the demand under the
head Jails be reduced by Rs. 100.”

‘[Failure to check pilferage of

Government property from jails
(130)}
“That the demand under the

head Jails be reduced by Rs. 100.”

[Failure to check misappropria-
tion of ration meant for pri-
soners in jails (131)]

“That the demand under the
head Jails be reduced by Rs. 100.”

[Failure to stop mismanage-
ment of industries in jails ar
Buxar, Bhagalpur, Gaya, Muza-
farpur, Hazaribagh and Patna
132)]

[Failure to earn profits from
industries in Jails (133)]

“That the demand under the
head Jails be reduced by Rs. 100.”

[Need to release old prisoners
Jrom jails (134))

“That the demand under the
head Jails be reduced by Rs. 100.”

[Need to educate prisoners (135)]

“That the demand under the
head Jails be reduced by Rs. 100.”

[Failure in providing adequate
accommodation for the prisoners
in jails (136)]

“That the demand under the
head Jails be reduced by Rs. 100.”

[Failure in checking overcrowd-
ing in jails (137)]

“That the demand under the
head Jails be reduced by Rs. 100.”

[Failure to fully electrify the
Jjails (138)]

“That the demand under the
head Jails be reduced by Rs. 100.

[Need 10 provide septic latrines
in jails. (139)]

“That the demand wunder the
head Jails be reduced by Rs. 100.”

[Need to make libraries in jails
more useful (140)]

“That the demand under tte
head Jails be reduced by Rs. 100.”
[Failure in arranging special
programmes for the entertain-
ment of prisoners (141)]

“That the demand under the
head Jails be reduced by Rs. 100.”
[Failure to improve ihe stan-
dard of beddings and clothes

supplied 10 class III  prisoners
(142)]

“That the demand under the
head Jails be reduced by Rs. 100.”

[Need 10 liberalise the rules
governing the meetings and cor-
respondence of prisoners (143)]
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“That the demand under the
head Jails be reduced by Rs. 100.”

[Need to increase the amenities
being provided 10 detenues. (144)]

“That the demand under the

head Police be reduced by Rs. 100.” -

[Failure to change the policy
of giving unlimited powers to the
police. (145)]

“That the demand under the
head Police be reduced by Rs. 100.”

[Failure to put an end to the
police arrocities. (146))

“That the demand under the
head Police ve reduced by Rs. 100.”

[Failure to check the undue use
of police to quell political and
public agitations. (147)]

“That the demand under the
head Police be reduced by Rs. 100.”

[Failure in checking the increa-
sing incidence of theft and dacoity.
(148))

“That the demand under the
head Police be reduced by Rs. 100.”

[Failure in safeguarding the life
and property of common people.
49)

“That the demand under the
head Police be reduced by Rs. 100.”

[Failure in eradicating the anti-
social and goonda elements. (150))

“That the demand under the
head Police be reduced by Rs. 100.”

[Failure in holding judicial inqui-
res into the incidents of lathi charge
in Patna, Ranchi, Dharbhanga and
other places during the strike of
non-gazerted employees. (151)]

“That the demand under the
head Police be 1educed by Rs. 100.”
[Failure in changing the policy
of suppressing civil righis. (152))
“That the demand under the
head Police be reduced by Rs. 100.”
[Need to protect civil rights fully.
(153))
12—3 LSD/68

“That the demand under the
111534' Police be reduced by Rs.

[Failure to annul the oppressive
laws. (154)]

“‘That the demand under thc
head Police be reduced by Rs. 100.”

[Need to bring about improve-
ment in the police code. (155))

“That the demand under the
head Police be reduced by Rs. 100.”

[Need to change Polize and Jail
Codes in the imerest of domocraric
administration. (156)]

“That the demand under the
head Police be reduced by Rs. 100.”

[Failure to withdraw all cases
connected with the public agita-
rions. (157)]

SHRI K. M. MADHUKAR : I beg
to move:

“That the demand under the
head Community Development Proe
jects, National Extension Service
and Local Development Works be
reduced by Rs. 100.”

[Failure to achieve required suc-
oess in the field of social education.
(158)]

“That ' the demand under the
head Community Development Pro-
jects, National Extension Service

jkand Local Developmeut Works be

reduced by Rs. 100.”

[Failure to take adequcte steps
to inculcate habit of cleanliness in
the rural population. (159))

“That the demand under the
head Community Development Pro-
jects, National Extension Service
and Local Development Works be
reduced by Rs. 100.”

[Failure 10 make any progress
in rural housing schemes wunder
Community Development Blocks.
(160))
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[Shri K. M. Madhukar]

“That the demand under the
head Community Development Pro-
jects, National Extension Service
and Local Development Wotks be
reduced by Rs. 100.”

[Failure to to make any prog-
ress in regard to bringing about
prosperity through Community De-
velopment Blocks in the lives of
Adivasis of Bihar. (161)]

“That the demand under the

"+ head Community Development Pro-

K

jects’ National Extension Service
and Local Development Works be
reduced by Rs. 100.”

[Failure 10 make arrangements
in regard to 1emporary bridges
and roads in flood stricken and
other areas of Bihar. (162)]

“That the demand under the
head Community Development Pro-
jects, National Extension Service
and Local Development Wotiks be
reduced by Rs. 100.”

[Failure to provide drinking water
to Harijans in spite of spending
crores of rupees under Community
De ". ent progr (163)]
“That the demand under the

head Irrigation including Outlay
on River Valley Projects be reduced
by Rs. 100.”

[Failure to achieve rargets in re-
gard to Gandak Project. (164)]

“That the demand under the
head Irrigation including Outlay on
River Valley Projects be reduced
by Rs. 100.”

[Failure 10 declare Gandak as a
national projeci. (165))

“That the demand under the
head Irrigation including Outlay on
River Valley Projects be reduced
by Rs. 100.”

[Failure to provide more funds
for the construction of Gandak
Canal. (166))

. “That the demand under the
head Irrigation including  Outlay
on River Valley Projects be reduced
by Rs. 100.”

[Failure to make progress in the
digging work of the distributories
of the Tirhut Canal under Gandak
Project. (167)]

“That the demand under the
head Irrigation including Outlay
on River Valley Projects be reduced
by Rs. 100.”

[Failure to implement the Bag-
mati and Adhwara river schemes.
(168)]

“That the demand under the
head Industries be reduced by Rs.
100.”

. [Failure to bring abou: improve-
ment in the deteriorating condition
of the sali-petre industry in Mebhsi,
Champaran. (169)]

“That the demand unde: the
head Industries be reduced by Rs.
100.”

[Failure 10 seek cooperation
from the common salt-peire indus-
trialists of Mehsi. (170))]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure 1o proiect the Mehsi
saltr-petre industry against sodium-
nitrate being imported from Chile
and other markers. (171)]

“That the demand wunder the
head Industries be reduced by
Rs. 100.”

[Failure 10 increase the salary
of the workers engaged in salt-petre
refining indusiries consequent upon
rise in prices as also 1o provide
them other facilities. (172))

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failwe to ch.ck deterioration
in carpet industry at Mehsi, Cham
paran. (173))

“That the demand under the
head Industries be reduced by Rs.
100.”

Failure 10 provide adequare sub-
sidy to weavers of Ramdih in
Champaran Disrict, Bihar. (174)]
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“That the demand under the
llxoesc!, Industries be reduced by Rs.

[Failure to check corrupiion and
embezzlement of  Government
Jfunds in the Weavers Co-operative
Societies. (175)]

“That the demand under the
h&d Industries be reduced by Rs.
100.”

[Failure 10 make Cottage Indust-
ries Institute more advantageous to
the cotiage industries.(176)]

“That the demand under the
head Industries be reduced by
Rs. 100.”

[Failure 10 introduce Tasar In-
dusiry as a basic craft in larger
number of schools. (177)]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure in establishment and de-
velopment of the rural workshops
in cottage indusiry areas ‘and in
providing training in basic craft
concerned therewih. (178)]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure to make available mo-
dern technical know-how to the
shell-button indystry, Mehsi. (179)]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure 10 solve difficulties in
regard to marketing of the produce
of shell-bution indusiry, Mehsi.
(180)]

“That the demand under the
1118?)4 Industries be reduced be Rs.

[Failure to expor: shell-bwtons
produced in Mehsi. (181)]

“That the demand under the
head ' Industiies be reduced by
Rs. 100.”

\Negative arttitude of Govern-
ment to seek co-operation from the

represen.atives of people to diffi-
culties of the shell-bution indusiry,
Mehsi. (182)}

“That the demand under the
111884 Industries be reduced by Rs.

[Failure 1o bring about improve-
ment in the financial position of
the workers engaged in ihe button
industry,  Mehsi. Champaran.
(183)]

SHRI RAMAVATAR SHASTRI:
I beg to move:

“That the demand under the
head General Administration be
reduced by Rs. 100.”

[Failure in implementing decision
taken by United Front Ministry in
regard to demands of non-gazetted
employees. (197)]

“That the demand ,under the
head General Administration be
reduced by Rs. 100.”

[Failure to pay the salaries of
non-gazetted employees for those
five days which was deducted by
Soshit Dal Governmen.. (198)]

“That the demand under the
head General Administiation be
reduced by Rs. 100.”

[Failure 10 extend the same faci-
lities to the office-bearers of non-
gazetied employees federation as
are being given by the Central
Government. (199)]

“That the demand under the
head General Administration be
reduced by Rs. 100.”

[Failure 10 implement the policy
of not transferring the office-
bearers of non-gazetted Employees
Federation elsewhere. (200)]

“That the demand under the
head General Administration be
reduced by Rs. 100.”

[Failure in fulfilling the assurances
given by the Home Minister and
the Governor before withdrawal of
strike of non-gazetred employees.
@onj
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[Shri Ramavatar Shastri ]

“That the demand under the
head General Administration be re-
duced by Rs. 100.”

[{ need to withdraw circular re-
garding termination of services of
those temporary employees who
did not apply for leave during
strike days by 31st August, 1968.
(202)]

SHRI K. M. MADHUKAR : 1
beg to move :

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure in setiing up the siand-
ard of education in Governmen:
schools according to the require-
ment of the country. (203))

“That the demand under the
h&d Education be reduced by Rs.
100" o

[Failure in providing employ-
ment opportunities to the teachers
trained in the Educational Training
Institutions. (204))

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure in checking the falling
siandard of education in Govern-
ment and other commercial Col-
leges. (205))]

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure in fully implementing
the recommendations of University
Gramis Commission in  Bihar.
(206)]

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure in giving uniform pay
scales to the teachers of equal
status in all colleges, as recom-
mended by the University Granis
Commission. (207)]

“That the demand under the head
Education be reduced by Rs. 100.”

[Failure 10 provide adequate
JSunds for expansion of education in
Bihar, as recommended by the
Universicy Gramis Commission.

(208)}

“That the demand .under the
head Education be reduced by Rs.
100.”

[Failure on the part of Univer-
sity Grants Commission to provide
adequate funds for Bihar Univer-
sity. (209)]

“That the demand under the
head Education be reduced by
Rs. 100.”

[Failure in giving adequaie pay
and providing other amenities 1o
the teachers of High Schools, Mid-
dle Schools, Primary Schools and
Municipal Schools in Bihar. (210)]

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure in achieving progress
aécording to requirements in Gov-
ernment Art Schools. (211))

SHRI RAMAVATAR SHASTRI :
I beg to move :

“That the demand under the
head Police be reduced by Rs. 100.”

[Need to impart instruction ag-
ainst communal feelings to the
Police Force. (212)]

“That the demand wunder the
head Police be reduced by Rs. 100.”

[Need to improve the service
conditions and pay scales of
chowkidars. (213)]

“That the demand under the
head Police be reduced Rs. 100.”

[Need to check begar by police
constables and chowkidars for the
police officers. (214)]

“That the demand under the
head Police be reduced by Rs. ‘100.”

[Need to supply woollen uni-
forms 10 the chowkidars during
the winter season. (215)]
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“That the demand under the
Head Police be reduced by Rs. 100.”

[Failure to chezk the corruption
prevailing in the Indo-Nepal border
check-post (216).}

“That the demand under the
Head Police be reduced by Rs. 100.”

[Failure to take action against
those police officers who incite
communal riots (217).]

“That the demand under the
Head Police be reduced by Rs. 100.”

[Failure to check the harassment
caused to the common people by
police (218).]

“That the demand under the
Head Police be reduced by Rs.
100.”

[Failure to check bribery and
corruption prevailing in the Police

Department (219).]

“That the demand under the
Head Police be reduced by Rs. 100.”

[Need to take action agains: the
officers who failed to check the
communal rio.s in Ranchi, Pairata,
Belsand, Sursand, Bhagalpur and
Sultanganj (220).)

“That the demand under the
Head Police be reduced by Rs. 100.”

[Failure to :ackle the deteriorat-
ing law and order situation in Bihar
220.]

“That the demand under the
Head Police be reduced by Rs. 100.”

[Failure to change the policy
to oppress the police employees
(222).)

“That the demand under the
Head Police be reduced by Rs. 100.”

[Failure 10 increase the pay
scales and allowances of the police
employees (223).]

“That the demand under the
Head Police be reduced by Rs. 100.”

[Need to withdraw all actions
against the police employees who
were victimised during the police
agitations and to reinstate them and
give them pensions (224).)

“That the demand under the
Head Police be reduced by Rs. 100.”

[Need to increase the pension’
being given to the police employees
(225)).

“That the demand under the
Head Police be reduced by Rs. 100.”

[Need 10 appoin‘ the soldiers
of Home Guards on regular basis
(226).]

“That the demand under the
Head Police be reduced by Rs. 100.”

[Need to impart special instruc-
tions 1o the police employees so

thar they may have feeling of
national integration (227).]

“That the demand wunder the

Head Education be reduced by
Rs. 100.” i
[Failure in taking over the

management of private schools
(228)a]

“That the demand under the
Head Education be reduced by Rs.
100.”

[Need to dissolve the Raman
Committee constituted for sugges-
ting improvemenis in the system
of education and educational stand-
ards (229).]

“That the demand under the
Head Education be reduced by Rs. -
100.”

[Failure in changing ihe Univer-
sity Law for making desired im-
provement in education (230).]

“That the demand under the
Head Education be reduced by Rs.
100.”

[Failure in deciding a uniform

syllabus (231).}

“That the demand under the

Head Education be reduced by Rs:.
100.”

[Failure in checking nepotism,
Sfavouritism, casieism, communa-
lism and provincialism eic. in
universities (232).]
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“That the demand under the
Head Education be reduced by Rs.
100.”

[Failure in checking the misuse
of funds relating to Colleges and

Schools by 1he universities (233).]

“That the demand under the
Head Medical be reduced to Re. 1.”
[Failure in making available
medical facilities to ishe common
man (234).]

“That the demand under the
Head Medical be reduced to Re. 1.”
[Failure in making medical sys-

tem cheap (235).]

“That the demand under the
Head Medical be reduced to Re. 1.”

[Failure in checking the con-
stant rise in prices of medicines
(236).)

“That the demand under the
Head Medical be reducod.to Re. 1.
[Failure in opening adequate
number of hospitals in rural areas
(237).]
“That the demand under the
Head Medical be reduced to Re. 1.”

[Failure in checking the misman-
agement in hospitals (238).]

“That the demand under the
Head Medical be reduced to Re. 1.”
[Failure in supplying good quality
food 10 patients in hospitals (239).]

“That the demand under the
Head Medical be reduced to Re. 1”.

[Failure in checking ihe pilfer-
age of medicines from hospitals
(240).)

“That the demand undér the
Head Medical be reduced to Re. 1.”

[Failure in increasing the num-
ber of beds in hospitals (241).]

“That the demand under the
Head Medical be reduced to Re. 1.”

[Failure in improving the con-
dition of the employees of hos-
pitals (242).)

1200

“That the demand under the
Head Medical be reduced to Re. 1.”

[Failure in improving 1he condi-
tions of service and pay scales
of the House Surgeons (243).]

“That the demand “under the
Head Medical be reduced to Re. 1.”

[Failure in giving incentives to
the Ayurvedic System of medicine
(244).]

“That the demand under the
Head Medical be reduced to Re. 1.”

[Failure in giving pay and
other facilities to vaids equiva-
lent to those being given to
doctors (245).]

“That the demand under the
Head Medical be reduced to Re. 1.”

[Failure in checking and dia-
gnosing contagious diseases (246).]

“That the demand under the
_Head Medical be reduced to Re. 1.”

[Failure in increasing the faci-
liries of medical educaiion (247).]

“That the demand under the

Head Medical be reduced to Re. 1.”

[Failure in giving recognition

to the Union of Class IV emplo-
yees of State hospirals (248).]

“That the demand under the

Head Medical be reduced to Re. 1.”

[Failure in giving recognition

10 the Union of Class IV emplo-

yees of Patna Medical College
Hospial (249).]

“That the demand under the
Head Medical be reduced to Re. 1.”
[Failure in opening permanent
medical centres in flood affected
areas like Maner, Danapur, elc.
in disirict Patna (250).]

SHRI K. M. MADHUKAR : I beg
to move:

“That the Demand under the
Head Medical be reduced by Rs.100.”
[Failure in extending medical
facilities 10 people ar large espe-
cially to rural people (251).]
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“That the Demand under the
Head Medical be reduced by Rs.100.”

[Failure to develop Ayurvedic
system of medicine (252).]

“That the Demand under the
Head Medical be reduced by Rs.100.”

[Failure in rooting out redta-
pism in hospitals. (253))

“That the Demand under the
Head Medical be reduced by Rs.
100.”

.[Indifference to make impres-
sive review of the activities of
Ayurvedic Directorate and running
it on Progressive lines. (254)]

“That the Demand under the
Head Medical be reduced by Rs.100.”

[Failure in improving pay scale
housing facilities and other con-
ditions of service of low-paid
employees of Paina Medical Col-
lege. (255))

“That the Demand under the
Head Medical be reduced by Rs.100.”

[Official indifference towards
improvement of food for patients
in Patna Medical College Hospiral,
(256)]

“That the Demand under the Head
Medical be reduced by Rs. 100.

[Failure in acceding 10 demands
of Class Il and IV employees in
Medical Colleges. (257)]

“That the
Head Medical be
Rs. 100.”

[Indifference towards speeding
up of research work in Unani and
Ayurvedic units of Pama.
(258)]

“That the demand under the
Head Medical be reduced by Rs.100.”

[Failure in arranging medical
Jacilities in flood affected areas in
Police Siation Dhanha in Cham-
paran District. (259))

“That the Demand under the
ll-loe:g Medical be reduced by Rs.

Demand under the
reduced by

[Failure in checking indifference
of doctors towards poor patients in
Motihar Disirict Hospital in
Champaran district. (260))

“That the Demand under the
Head Medical be reduced by Rs.
100.” o

[Failure™to supply sufficient me-
dicines in Government hospitals at

block level. (261))

“That the Demand under the
Head Medical be reduced by Rs.
100.”

[Failure in repairing Govern-
ment hospital buildings at Madhu-
ban aud Mehsi in Champaran
district. (262)]

“That the Demand under the
Head Medical be reduced by Rs.
100.”

[Failure in checking the spread
of T. B. (263)]

“That the Demand under the
Head Medical be reduced by Rs.100.”

[Lack of adequate facilities of
medicines, hospitals and X-Ray
Jacilities 10 T. B. patients. (264)]

“That the Demand under the
Head Medical be reduced by Rs.100.”

[Lack of medical facilities and
adequate number of doctors in
various blocks. (265))

“That the Demand under the
Head Medical be reduced by Rs.100.”

[Failure in providing adequate
medical facilities for 1he 1rearment
and preveniion of leprosy. (266))

“That the Demand under the
Head Medical be reduced by Rs.
100.”

[Failure in preventing infectious
diseases in cattle in village. (267))

“That the Demand under the
Head Medical be reduced by Rs.100.”

[Failure in making available
adequare medical facilities at Pan-
chayat level. (268)]
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“That the Demand under the
Head Public Health be reduced by
Rs. 100.”

[Failure in providing better
service conditions and dearness allo-
wance to vaccinators at village level

(269}

“That the Demand under the
Head Public Health be reduced by
Rs. 100.”

[Failure in imparting minimum
general health knowledge to public.
270)]

“That the Demand under the
ll-!lsen.dogublic Health be reduced by
. 100.”

[Failure in improving the service
conditions of scavengers. (271))

“That the Demand under the
Head Public Health be reduced by
Rs. 100.”

[Failure in totally eradicating
swollen gullet disease in some areas
of Champaran and Muzaffarpur
districts. (272))

“That the Demand under the
Head Public Health be reduced by
Rs. 100.”

[Failure in providing drinking
water in rural areas. (273))

“That the Demand under the Head
Agriculture be reduced by Rs. 100.”

[Need for more irrigation
facilities in high-yielding sugarcane
areas of Muzaffarpur, Chhapra and
Champaran under the Sugarcane
Development Scheme. (274)]

“That the Déemand under the
Head Agriculture be reduced by
Rs. 100.”

[Failure in asking the millowners
to pay the arrears due to the sugar-
cane growers under the Sugarcane
Development Scheme. (275)]

“That the Demand under the
l!-llseadooAgricultute be reduced by
. 100.”

[Failure to solve various common
problems of the millowners and
farmers, such as transpor: arrange-
ments erc.(276)] :

“That the Demand . under the
Head Agriculture be reduced by
Rs. 100.”

[Failure to provide grants to the
farmers for .he purpose of insiall-
ing tubewells. (277)]

“That the Demand under the
Head Agriculture be reduced by
Rs. 100.”

[Need to improve the service
conditions of the ordinary emplo-
yees in Delhi and Pusa areas.
(278)]

“That the Demand under the
Head Agriculture be reduced by
Rs. 100.”

[Failure io open an agricultural
universi.y near Delhi-Pusa. (279)]

“That the Demand under the
Head Industries be reduced by Rs.
100.”

[Failure 10 set up model carpen-
try units at block and Panchayat
levels. (280)]

“That the Demand under Rs.
Head Industries be reduced by the
100.”

[Failure to check financial and
adminisirative  irregularities  in
Khadi Gramodyog Board. (281))]

“That the Demand under the
Head Industries be reduced by Rs.
100.”

Need for betier pay-scales, resi-
dential ~ accommodation, medical
and other facilities for the ‘emplo-
yees of Khadi Gramodyog Board.
(282)) -

“That the demand under the
Head Industries be reduced by Rs.
100.”

[Failure to provide adequate
loans or granis 10 the Gram Pan-
chayais for developmeni of cortage
industries. (283)]
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“That the demand under the
}-Iot(:)ag Industries be reduced by Rs.

[Faiture to develop cottage in-
dustries according to the survey
conducted in regard to the possibi-
- lities of starting cottage industries
at Panchayat level (284)]

SHRI RAMAVATAR SHASTRI :
1 beg to move :

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure in making arrangements
for teaching Urdu in schools even
when Urdu speaking students
srudy there (285)]

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure 1o appoint Urdu teachers
in schools even when Urdu speaking

students are there (286)]

“That the demand under the head

Education be reduced by Rs. 100.”

[Need to allow students reading

in higher classes to write answers

in the examination in their mother-
tongue. (287)]

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure to impart education in
the regional languages in Adivasi

areas (288)]

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure in implementing the
policy of imparting education
through the medium of mother-
tongue of students in the Higher
Secondary Schools in Bihar (289)}

SHRI KAMLA MISRA MADHU-
KAR : I beg to move :

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure in providing employ-
ment to graduates in agriculture
science (290)]

13—31SDJ68

“That the demand under the head
Agriculture be reduced by Rs. 100.”

[Failure in making housing
arrangements for village level
workers (291)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.” .

[Failure in providing soil testing

Jfacilities to farmers in each village

(292)]

“That the demand wunder the
head Agriculture be reduced by
Rs. 100.”

[Failure in setting up an Insti-
tute to study prospects of cultivat-
ing mangoes and lichi in Mehsi
and Datia in Champaran district
(293)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Slow progress of fishery sche-
mes (294))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure in manufacturing mini-

tractors for petty farmers (295)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Lack of publicity and training
regarding the agricultural know-

how imparted to farmers (296)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure in maintaining 25 per
cent of Government gramt given

to farmers for boring wells (297)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure to .make arrangements
to hold Exhibitions and to give
publicity and training regarding
agriculture in the fairs held in
rural areas (298)]
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“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure to provide adequate
Jacilities to farmers for soil conser-
vation and for levelling the land
(29901

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure to implement effectively
and  expeditiously horticultural
development schemes at village
“level (300))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure 1o include Kesaria,
Kalyanpur, Mahsi and Pipra
Blocks of Champaran under in-
rensive cultivation schemes (301)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure in distributing waste
land to the agricultural labourers
and poor peasants (302)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure in prevemting the big
land owners from occupying the
waste land in Champaran (303))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure in giving rights regard-
ing tilling of land to the actual
tillers of the lands of big Zamin-
dars on bata (304)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.

[Failure 1o review the agricul-
tural benefits accurring from grants
given by Government 1o Bharat
Sewak Samaj (305)]
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“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure in increasing the use
of improved . agricultural imple-
ments and giving intentives for
research and improvement therein
(306)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure in getting required re-
sults from the agricultural grants-
in-aid given to Panchayat Raj
commitiees (307)]

SHRI RAMAVATAR SHASTRI :
1 begto move :

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure in paying special atten-
tion to the eduction of women

(323))

“That the demand under the
head Education be reduced by Rs.
100.”

[Need 10 make special provi-
sion for paying scholarships to the
girl students. (324))

“That the demand under the
head Education be reduced by Rs.
100.”

[Failure in paying scholarships
to the intelligent and talented

Students (325))

“That the demand under the
head Education be reduced by Rs.
100.”

[Need to allocate more funds
for paying scholarships to the
students of scheduled castes,
scheduled tribes and backward
classes (326)]

“That the demand under the
head Education be reduced by Rs.
100.”

[Need 1o increase the number
of technical colleges in the State
327)]



1209 Bihar Budget, 1968-69 BHADRA 2,18%0 (SAKA) Bihar Budget 1968-69 1210

“That the demand under the
?38(1 Education be reduced by Rs.
[Failure in checking nepotism,
favouritism and casteism rampant
in the field of education. (328)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

[Need to install pumping ma-
chines ~ for providing drinking

water i villages (329)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

[Need to expand the system of

small-pox vaccination (330)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

[Failure in making adequate
arrangements for cholera inocula-

tion (331)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

[Need to increase the amouni
of grant being paid to Patna
Municipal Corporation for im-
provement of public health (332)]

“That the demand under the head
Public Health be reduced by Rs.
100.”

[Need to give special grant for
the developmen: of Patna City

(333))

“That the demand under the
head Public Health be reduced
by Rs. 100.”

[Failure in preventing the accu-
mulation of dirty water in Patna

(334)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

[Failure in making Patna City

clean and beautiful. (335)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

[Failure in removing the re-
curring water crisis in Patna City
(336)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

{Failure in checking corruption

in Patna Improvement Trust (337)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

[Failure in checking the misap-
propriation of rupees one crore
in Patna Improvement Trust and
taking action against the officers
responsible for it (338)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

[Failure to give grant for the
development of Paina City (339)]

“That the demand under the
head Medical be reduced by Rs.
100.”

INeed to give mor: fund to

civil hospitals in villages (340)]

“That the demand under the
head Medical be reduced by Rs.
100.” ‘

[Need to provide maternity
homes in hospitals in villages

(341)]

“That the demand under the
head Medical be reduced by Rs.
100.”

[Need 10 appoint beth male
and female doctors in hospitals in
villages (342)]

“That the demand under the
head Medical be reduced by Rs.
100.” )

[Need to provide special faci-
lities for the treatment of women
in hospitals (343)]

“That the demand wunder the
head Medical be reduced by Rs.
100.”

[Need to pay special allowance
1o lady doctors (344)]
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“That the demand under the
head Medical be reduced by Rs.
100.”

[Need to increase the number
of Unani and Ayurvedic dispens-
aries (345))

“That the demand under the
head Medical be reduced by Rs. 100.”

[Need to stabilise and make
more useful the Ayurvedic and
Unani Drugs Resarch Unit in
Patna City (346))

“That the demand under the
head Medical be reduced by Rs.
100.”

|[Need to provide more beds
in all hospitals and dispensaries

in the State (347))

“That the demand under the
head Medical be reduced by Rs.
100.” \

[Need to pay special attention
towards the development of Ma-
ternity and child welfare cenires

(348)]

“That the demand under the
head Medical be reduced by Rs.
100.”

[Need :0 increase the amount
of grant being given 10 hospitals

(349))

“That the demand under the
head Medical be reduced by Rs.
100.”

[Need -to take effective steps
Jfor the eradication of leprosy
(350)1

“That the demand under the
head Medical be reduced by Rs.
100.”

[Failure in uprooting tubercu-

losis (351))

“That the demand under the
head Medical be reduced by Rs.
100.”

[INeed 10 increase the number
of T.B. hospitals for treatment

of tuberculosis (352)]

“That the demand under the
'he%d Medical be reduced by Rs.
100.”

[Failure to extend assistance
to T. B. Patients (353)]

“That the demdnd under the
head Medical be reduced by Rs.
100.”

[Need to aopen more hospitals
for the treatment of infectious

diseases. (354]

“That the demand under the
head Medical be reduced by Rs.
100.”

[Need to pay more attention
towards the treaiment of venereal
diseases (355)]

“That the demand under the
head Medical be reduced by Rs.
100.”

[Failure to make each payments
10 Government employees for
medicines (356)]

“That the demand under the
head Medical be reduced by Rs.
100.”

[Need to give preference 10
backward areas of the State re-
garding extending of medical
Sacilities (357)]

“That the demand under the
head Medical be reduced by Rs.
100.” .

[Need to increase the quantum
of food supplied to Itki Sana-
torium paiients (358)]

“That the demand under the
head Medical be reduced by Rs.
100.”

[Need 10 pay special allowance
to the swaff of Itki Sanatorium

for serving T. B. Patient. (359)]

“That the demand under the
head Medical be reduced by Rs.
100.”

[Need to improve the adminis-
tration of Itki Sanatorium (360)]
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“That the demand under the
head Medical be reduced by Rs.
100.”

[Need 10 exiend eye-treament

facilities to villages (361)]

“That the demand wunder the
head Medical be reduced by Rs.
100.”

[Failure in giving special grants
to State Universities for spreading

medical education (362)]

“That the demand under the
head Medical be reduced by Rs.
100.”

[Need 10 give special assis-
tance to emplopees of Paina Me-
dical College Hospital and Mental
Hospital who were injured as
a result of police lathicharge on
the 12th and 21st July 1968 (363))

SHRI OM PRAKASH TYAGI
(Moradabad) : 1 beg to move :

“That the demand wunder the
head General Administration be
reduced by Rs. 100.” -

[Failure in protecting the reli-
gion and culure of Adivasis
(364)]

“That the demand under the
head General Administration be
reduced by Rs. 100.”

|Failure to accede to the de-
mands of non-Gazetted emplo-
yees (365)]

“That the demand under the
head General Administration be
reduced by Rs. 100.”

[Failure to ban forced conver-
sion of Adivasis (366))

“That the demand under ‘the
head Education be reduced by Rs.
100.”

[Neglect of girls’ education (367)]
“That the demand under the

head Education be reduced by Rs.
100.”

[Absence of moral education
in our educational system (368)]

“That the demand under the
head Education be reduced by Rs.
100.”

[Absence of cultural education

in our educational system (369)]

SHRI RAMAVATAR SHASTRI :

I beg to move :

“That the demand wunder the
head Public Health be reduczd by
Rs. 100.”

[Failure to give more grants
Sor the development bf Rajgir
(370)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

[Failure to make saiisfactory
arrangements in regard to the
public health and cleanliness (371)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

[Need to start iube-wells in-
stalled for drinking water in Phul-
bari Sharif and Maner in Paina
district (372)]

“That the demand under the
head Public Health be reduced by
Rs. 100.”

[Need 10 sink tube-wells for
drinking water in Masoudi, Daud-

pur in Patna district (373)]

“That the demand under the
head Pubhc Health be reduced by
Rs. 100.”

[Failure 10 give better pay
scales and other facilities to the
sanitation staff of Pama Muni-
cipal Corporation (374)]

“That the
head Public
by Rs. 100.”

[Failure to check mosquito me-

nace in Patna city (375))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

|Need to impart education re-
garding plant-preservation to far-
mers (376)]

demand wunder the
Health be reduced
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“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure in fixing reasonable

price of silk (377))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure to increase the price

of sugarcane (378)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Need 10 grant special assis-
tance to farmers to make inten-

sive farming succssfull (379))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Need 10 give special emphasis

on making manure in villages (380))

“That the demand under the
head Agriculture be reduced by
-Rs. 100.”

[Need
of providing pumping
credit (381)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure to make agricultural
Sfarms useful (382)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

(Failure to check misuse of
money in the name of agricultural

Jarms (383)]

“That the demand under the

head Agriculture be reduced by
Rs. 100.”

[Uselessness of seed farms (384))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Misuse of money in the

of seed farms (385)]

to extend the schemes
sets on

name

“That the demand under the
llli?dl Oggiculturc be reduced by

[Need 1o increase the number
of Agricultural Colleges (386))

“That the demand under the
head Agriculture Be reduced by
Rs. 100.”

[Need to expand fishery deve-
lopment scheme (387))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Need to increase the number
of Agricultural Universities to train
agricultural experts (388)]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure to ensure stable and
remunerative prices for the far-
mers and 10 supply goods to the
consumers at reasonable prices
(389)] .

“That the demand under the
lllggd”Agriculture be reduced by Rs.

[#ailure 10 take action against
the corrupt Officers of the agri-
culute Department (390))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure to ocheck the upward
trend of the prices of the ferti-
lisers (391))

“That the demand under the
lizad Agriculture be reduced by
. 100.”

[Need to reduce price of ferti-
lisers (392))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Failure 10 achieve  self-suffi-
ciency in the maiter of fertili-
sers (393))
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“That the demand under the
hoeabd Agriculture be reduced by Rs.
1 ."

[Need 10 spend more funds
on the development of agricul-
ture (394)]

“That the demand under the
head Agriculture be reduced ~ by
Rs. 100.”

[Unsatisfactory progress of agri-

cultural research (395))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Need 1o set up a net-work of

small scale industries (396))

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

[Need to bore
villages (397))
“That the demand under the

head Agriculture be reduced by
Rs. 100.” i

[Need 1o remove the flaws in
publicity work in the field of
agriculture (398))]

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

tube-wells in

[Need 1o increase agriculture
produce through improved seeds,
Sertilisers, insecticides and tech-
nical advice (399))

“That the demand under the
head Animal Husbandry be re-
duced by Rs. 100.”

{Unsatisfactory ' arrangements

for the treaiment of cattle (400)]

“That the demand under the head
Animal Husbandry be reduced by
Rs. 100.”

[Need 1o increase the number
of veterinary hospitals in villages
Jor the treatment of cartle (401);
“That the demand under the

head Animal Husbandry be reduced
by Rs. 100.”

[Failure in eradicating animal

diseases (402)]

“That the demand under the
head Animal Husbandry be re-
duced by Rs. 100.”

[Need to expand poultry far-
ming schemes in villages (403))

“That the demand under the
head Animal Husbandry be reduced
by Rs. 100.”

[Need to check wastage of
money in the name of grant of
Gosalas (404) )

“That the demand under the
head Animal Husbandry be reduced
by Rs. 100.”

[Need to make available suffi-
cient number of good qualiry
bulls (405)]

“That the demand under the
head Animal Husbandry be reduced
by Rs. 100.”

[Need for improvement in the
working of Pamna Milk Supply
Scheme (406)]

“That the demand under the
head Animal Husbandry be reduced
by Rs. 100.”

[Failure in supplying free milk
10 the citizens of Patna (407)]

“That the demand under the
head Animal Husbandry be reduced
by Rs. 100.”

[Need to reduce
milk being supplied by
Milk Supply Scheme (408)]

the price of
Patna

“That the demand under the
head Animal Husbandry be reduced
by Rs. 100.”

[Failure in meeping the milk
requirements of the citizens of

Patna (409))

“That the demand under the
head Animal Husbandry be reduced
by Rs. 100.”

[Need to extend the Milk Sup-
ply Scheme to all districts and

cities (410)]
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“That the demand under the
head Animal Husbandry be re-
duced by Rs. 100.”

[Need to make arrangements
for supply of fodder at cheap
rates (411)]

“That the demand under the
head Animal Husbandry be reduced
by Rs. 100.”

[Need to supply fodder in ade-
quate quantity to the flood-affect-
ed areas (412)]

“That the demand under the head
asm'mal Husbandry be reduced by
. 100.”

[Need to give special assis-
tance to farmers for increasing
the production of fodder (413)]

“That the demand under the
head Co-operation -be reduced by
Rs. 100.”

[Failure in checking the mis-
management in Bihar State Co-
operative Union Limited (414))

“That the demand under the
hnadR Co-operation be reduced by
s. 100.”

[Failure in paying grant 10
the Patliputtra Co-operative Hou-
sing Society Limited (415))

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure in infusing the spirit
of co-operation in villages (416)]

“That the demand under the
ll]lead gloo-operation be reduced by
s. 100.”

. [Failure in. checking the mis-
management in oil expeller co-
operative societies (417)]

“That the demand wunder the
head Co-operation be reduced by
Rs. 100.”

[Need 10 start multi-purpose
co-operative societies in - villages
418)]

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure to increase 1he num-
ber of labour co-operative socie-
ties (419)] “

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure to put an end to
bogus co-operative societies (420))

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Need to allow fishing only
to fishery co-operative societies
(421

“That the demand wunder .the
head Co-operation be reduced by
Rs. 100.”

[Failure in checking corruption
rampant in Co-operative Depart-
ment (422)]

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure in getting loans for.
poor farmers from co-operative
Banks (423)] -

“That the demand under the

head Co-operation be reduced by . -

Rs. 100.”

[Failure to check the irregula-
rities in the working of co-ope-
rative societies (424)]

“That the demand under the
head Co-operation be reduced” by
Rs. 100.”

[Need to expand cane growers’
co-operative societies (425))

“That the demand wunder the
head Co-operation be ~ reduced
by Rs. 100.” : .

[Need to start co-operative socie-
ties in the backward areas of
the State (426)]
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“That the demand under the
head Co-operation be reduced by
Rs. 100.” -

[Failure to end the corruption
in the Weaverss Co-operative
Society at Parna (427))

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Need to lay a net-work of
multi-purpose co-operative socie-

ties in villages (428)]

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Need 10 open more branches
of Central Land Mortgage Bank

(429)]

. SHRI

CHANDRA SEKHAR
SINGH (Jehanabad) : 1 beg to
move =

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure to cane growers, co-
operative society Warsliganj in
" production and in ' exiending
timely co-operarion to cane gro-
wers (430))

“That the demand under the head
Co-operation be reduced by Rs
100.”

[Inability of cane growers co-
operative society in  producing
sugarcane due to non-cooperation
of Godam Sugcr Mill (431)]

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

'Failure of cane growers co-
operative society Warsliganj in
supplying feriilizers to cane gro-
wers (432)]

SHRI K. M. MADHUKAR : I beg
to move.: ) '

“That the demand wunder the
head Co-operation be reduced by
Rs. 100.”

14—3 1LSD/68

[Failure to ensure timely elc-
tion of the Chakia Sugarcane
Union, Champaran by the Sugar-
cane producer’s  co-operative
Society (433)]

“That the demand under the
il{eadl ogeroperation be reduced by

[Failure to ensure good rela-
tions between sugarcane growers
and the sugar-mills owners (434)]

“That the demand under the
llllead ogo-opcration be reduced by
s. 100.”

[Failure to ensure payment to
the people by the Sugarcane
growers’  co-operative  societies
(435)]

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure to check malparacti-
ces indulged in by high officers
of the handloom industry (436)]

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure 10 bring about full
developmeni  of marketing so-
cieties in Champaran and Muza-
farpur (437)]

“That the demand under the
, head Co-operation be reduced by
Rs. 100.”

[Failure to give adequate aid
to the cotton handloom industry
(438)]

“That the demand under the
head Co-operation be reduced by
2 Rs. 100.”

[Failure 10 manufacture good
samples of the handloom pro-
ducts and give ihem publicity
(439)]

“That the demand under the
head Co-operation be reduced
by Rs. 100.”

[Failure to provide more funds
as rewards 1o the weavers co-
operative societies (440))
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[Shri K. M. Madhukar]

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure to make the multi-
purpose co-operative societies bene-
ficial to the common people (441))

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure to provide loans in
time to the -multipurpose co-
operative societies 442)]

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure 10 check the practice
to earn money by making multi-
purpose co-operative societies (443)

“That the demand under the
head Co-operauon be reduced by
Rs. 100.”

[Failure to 'check ihe personal
benefits being derived by the rich
and  influential people of the vil-
lages through multi-purpose co-
operative societies (444))

“That the demand under the
head Co-operation be reduced by
Rs. 100.” -

[Failure 10 recover the loan
of the multi-purpose co-operative
societies due from influential
people (445))

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure 1o ensure good re-
lations between the co-operative
societies and the land mort-
gage banks (446))

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure -10 form agricultural
labourers cooperative societies in
every Panchayat (447)]

“That the demand under the
head Co-operauon be reduced by
Rs. 100,”

[Failure 10 provide small jobs
to the agricultural labourers thro-
ugh agricuhural labourer co-ope-
rative societies (448]

“That the dc;nand under the
head Co-operation be reduced by
Rs. 100.”

[Failure to give grants 10 the
agricultural  labourers  through
agricultural labourer cooperative
societies for their liveli-hood (449))

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure to check corruption
rampant in Handloom Co-ope-
rative Societies (461)]

“That the demand under the
head Co-operation be reduced bv
Rs. 100.”

[Failure of Co-operative Banks
in advancing timely loans to
Co-operaiive Societies (462)]

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure 1o make adequate pro-
gress in  developmen:  through
handloom Cooperatives (463)]

“That the demand under the
head Co-operation be reduced by
Rs. 100.”

[Failure to increase jute pro-
duction in  Champaran district
through Co-operation (464))

“That the demand under the
head Co-operation be reduced by
100.”

[Failure to organisc properly
the Co-operative Societies of com-
mon people engaged in oil pro-
duction (465)]

“That the demand under the
head Co-operauon be reduced by
Rs. 100.”

[Failure 1o impart education
in the field of co-operation
through exhibitions and  fairs
(466))
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SHRI RAMAVATAR SHASTRI :
I beg to move :

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure to keep running Rohini

Sugar Mill in Warisaliganj, district

Gaya (471))

“That the demand under the
head Industries be reduced by Rs.
100.”

[Need to ensure the functioning
of Sugar mills which have been
closed down (472)]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure 10 keep Hindustan Vech-
icles Company Ltd., Phulwari

Sharif (Patna) running (473))]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Need to re-start the

Cotton Mills (474)]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Need to develop industries in

Paina and adjacent areas (475)]

“That the demand under the
hoc(a)d Industries be reduced by Rs.
100.”

Gaya

[Need to extend the Bihar Cotton
Mills Ltd. (476)]

“That the demand under the
illggd" Industries be reduced by Rs.

[Need to set up industries between
Patna and Buxar (477))

“That the demand under the
llr&t;d" Industries be reduced by Rs.

[Need for efficient management
of Sow:h Bihar Sugar Mill, Bthata
(Patna) (478)]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Need to pay special attention to
the development of cotiage indust-
ries (479)]

“That the demand under the
llaoegd" Industries be reduced by Rs.

[Need to expand Bhagalpur and
Nathnagar Silk industry (480)]

“That the demand under the
head Industries be reduced by Rs.
100.” '

[Need for the extension of indus-

trial training (481)

“That the demand under the
head Industries be reduced by Rs.
100.”

[Need to emphasize the develop-
ment to Tasar Industry (482)|

“That the demand under the
head Industries be reduced by Rs.
100.”

[Need to lay emphasis on the
development of village industries
- (483)]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure to check corruption in

State Khadi and Village Industries

Board (484)]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Need for improvement in the
working of Khadi and Village

Industries Board (485))

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure 10 stop misuse of money
in Khadi and Village Industries

Board (486))

“That the demand under the
head industries be reduced by
Rs. 100.”

[Need to check casteism in
Khadi and Village Indusiries Board
(487))
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[Shri Ramavater Shastri]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure in bringing Bihar on the
industrial map of India (488)]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure to develop Industries in
North Bihar (489)j

“That the demand under the
head Industries be reduced by Rs.
100,”

[Need to develop the Industries
in Public Sector (490))]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure 10 develpp the coitage,
small-scale and medium scale in-
dustries (491))

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure ro solve the problem of
unemployment (492)]

“That the demand under the
head Industries be reduced by Rs.
100.”

[Failure to utilise fully the raw-
material, minerals and manpower
available in the Siate (493)]
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MRr. SPEAKER : We must have
begun this at about 3.30. Why not
we sit half an hour extra and finish
it by 6.30 because only three hours
have been allotted for this ? I will
appeal to Members to speak for S or
10 minutes each so that a larger num-
ber of them can get a chance.

SHRI YOGENDRA SHARMA
(Begusarai) : From the Opposition
side some of them are not speaking.

_MR. SPEAKER : I am calling you
now. The other parties also
get a chance.

SHRI MUDRIKA SINHA (Auran-

" gabad) : We should be given more

time because they are only 8 or 9
while we are 34.

MR. SPEAKER : That is true but
the Bihar Budget is being discussed
by the whole of India and not by
Bihar alone. Let us not lose time.

SHRI YOGENDRA SHARMA :
Our DMK friends have kindly given
their time to me.

g AgEE, faw @ & fagre
T W@t a9 gew ¥ Iw fear §, 99
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MR. SPEAKER : Order, order.
I have called Shri P. G. Sen. It was
all going on quietly. It is not pro-
per. May I appeal to Mr. Shastri
now ? Most of the parties except

rhaps the PSP, have spoken. Is
all the Congress Members want to
speak, it may not be possible to finish
it today. I thought I would give
chance to Hon. Members who have
not spoken here frequently, Shri P.
G. Sen, Shri Marandi and persons
like them, and not Hon. Members
who have been speaking here every
day.... (Interruptions).~1 thought
that we could finish it by 6.30 today.
If you so desire, we can take an hour
on Monday also.... (Interruptions)
The Opposition time is over. He took
nearly half an hour. What to do?
There is not much time left. He
started at 5-10.

SHRI SITARAM KESRI (Katihar):
Sir, 1 want to draw your attention for
just one minute. In the whole of this
session [ have not had any opportunity
to speak so far.

MR. SPEAKER : On Monday you
_can speak.

SHRI SITARAM KESRI : On Mon-
day I shall not be here. I have some
urgent work in my place.

MR. SPEAKER : I cannot help
it. I have already called Mr. Sen

SHRI SITARAM KESRI: My
only request is that I must be given
some time today.

17.56 HRS.
[Mr. Deputy-Speaker in the chair]
= %o o AN (gforar) : SuTERE

g FT gFew Y, I9 FE A 9ES

Yagawdr 21 @ A

f& sy gurd e, faAe eww
oify ¥ AT g ¥ agNd
fegef &, fadiw w9 & go sdfR-
fe&r @e & wias feafa faew
TG AT ¥ TgT QT qF GV 4T, 99
N W AOA T A A F Hfww
#; g1 AfwT N mrg FwErr g
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[ wfewr feg]. & § gW A6 9@ & AR IW &
. - - T # WY g FTE AW 93 & Afew
FET T IOTH | W A ¥ AW b N

TR AT A F N PR TF &.ﬁau"‘i{nng'*"""
9 QUMY T FLH gH AR THATHS N i.% argrﬁsugtm. .
a@ wE @ s weer gwrg O @ F qEE aw few
§4 & war o ft A wer w00 €9 &

' & &

WAt § f5 o awm W §

fem 20 a9t % ¥ g1 & T | MR, DEPUTY-SPEAKER : He may

gfeor fagre § 1% s @ #r  resume his speech on Monday.

T ¢ ¥ 3w #T agx T fAwE

T E ) w Ty R § @ 17.59 HRs.

FEEW 9 q@g US OF UF H9A A The Lok Sabha then udjourned till
s e N Eleven of the Clock on Monday.
T geRd & w3 e F oy 26, 1968/Bhadra 4, 1890

g A g0 AW @@ g1 faw€ F (Saka).
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